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THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES. (DR. 
S. VENUGOPALACHARI) : (a) and (b). Power generation 
from Salal Hydro-electric Project of National Hydro- 

( electric Power Corporation, located in Jammu 8 Kashmir. 
depends, inter-alia, upon the inflow of water. During the 
current year, against a target of 619 million units for the 
per~od April-June 1996, actual generation has been 
698.39 milllon unlts. 

(c) The project experiences problems in operation 
In monsoon months due to heavy silt content of water 
whlch causes frequent outages of generating units. 
NHPC 1s taking technlcal measures to control siltage 
and to Improve the performance of the power station 
further. 

Conversion of Leasehold Tenure. 

878. SHRl SURESH KALMADI : Will the PRIME 
MINISTER be pleased to state : 

( a )  whether the Government have modified the 
scheme of converslon of leasehold tenure of land into 

' freehold In Delhl: and 

(b) 11 so, the sahent features thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR U VENKATESWARLU) . (a) Yes. Sir. 

(b) Modhcat~on In the scheme prov~de for remlsslon 
In charges as under 

Rem~ss~on by 5O0,~ In the case of or~glnal 
leases In rehablhtat~on colonies In whose 
cases l~rst sale In exempted from payment of 
unearned Increase and lessees are l~able to 
pay nommal ground rent of Re. 11- as per 
terms and cond~t~ons of the lease. 
Remlss~on In converslon fee by 33 11370 In 
respect of ready budt tlats/tenements allotted 
bv DDA, flab constructed by Group Housmg 
S o c ~ e ~ t ~ e s  and the tenements allotted, 
adm~n~stered by LBDO. 
Remlsslon In converslon charges by 25% In 
respect of other leases and also In cases 
where propert~es have changed hands after 
seekmg sale permlsslon. pursuant to the 
lerms and cond~t~ons of the lease. 

The scheme has been available to Ihe 
allotleeslleases In Aslad Vlllage Complex. 

Tsnslalron] 

Petrol Pumps 

in proportion to' the geographical area In Akora and 
Pithoragarh h~lly districts of Uttar Pradesh; 

(b) if so, whether the Government propose to prov~de 
petrol pump facilities at each Tehsil and Block 
Headquarter; and 

(c) if so, the time by which these are likely to be set 
up? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS fSHRI T.R. BAALU): 
(a) to (c). Retail Outlet dealerships are opened at places 
which meet the Oil Industry's Volume-Distance norms 
and not on the basis of covering each Tehsil and Block 
headquarters. Accordingly, one locat~on for setting up a 
retail outlet dealership in Almora distr~ct of U.P, has 
been included in the RO Marketmg Plan 1993-96. It 
normally takes 1 to 2 years from the date of 
advertisement to the commlsslonlng of the facility. 

A.P. State Electricity Board 

880. SHRl T. SUBBARAMI REDDY : W ~ l l  the 
PRIME MINISTER be pleased to state 

(a) whether some time back the Andhra Pradesh 
State Electr~city Board has requested Power Flnance 
Corporat~on for sanctionmg a loan of As. 280 crores lor 
executmg the work of Kothagudem Thermal Power 
Stahon; 

(b) 11 so, the reasons for delay; and 

(c) the tlme by whlch the amount IS likely to be 
released? 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR S 
VENUGOPALACHARI) : (a) to (c). On an applcat~on 
made by the Andhra Pradesh State Electrc~ty Board 
(APSEB). the Power Finance Corporat~on has already 
sanctioned an amount of Rs. 280 crores as lease 
financing for the Kothagudam Thermal Power Stat~on 
An amount of Rs. 234.27 crores has already been 
released to the APSEB on the bass of the cla~ms made 
by them. The balance amount w~l l  be pald as soon as 
APSEB rases cla~ms tor the supplles made to the TPS 
As can be seen from the above thew has been no 
m a y  on the part of the Power Fmance Corporat~on for 
grantmg the loan to APSEB. 

Militancy in  Jammu and Keshmlr 

881 SHRl CHAMAN LAL GUPTA Wdl the PRlME 
MINISTER be pleased to state 

879. SHRl BACHl SlNGH 'BACHDA' RAWAT : W~l l  (a) the number of persons kllle&'lnlured and arrested 
the PRIME MlNlSTER be pleased to state . In Jammu and Kashm~r In the mllltancy related vlolrnce 

(a) whether thore IS acute shortage of petrol pumps dunng 1996; Month-w~se. 


